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The motion was adopted. Clause 32
was added to the Bill.

Clause 1, the Enacting Formula and
the Title were added to the Bill.

SHRI JAWAHARLAL NEHRU:
Madam, I move:

"That the Bill be passed." The question

was put and the motion was adopted.
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Tax DEPUTY CHARMAN: Mr.

Vajpayee, do you want to ask ques-
tions? Only questions,

Sarmr A. B, VAJPAYEE: 1 would
like to know why Hindi alone has
been

Dr. B, GOPALA REDDI:
ask questions after my reply.

Tar DEPUTY CHAIRMAN: You
will reply. But let them put the quos-
tions first,

He can
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SHRI A. B. VAJPAYEE: Why has
Hindi alone been singled out for
simplification? And is there any proposal
to simplify English and Urdu broadcasts
as well? And if not, I would like to know
the reason. Secondly, is it not a fact that
in the name of simplification of Hindi,
Persian and Arabic words are being in-
troduced, which militates against the very
genius of the Hindi language and which
makes Hindi more difficult for non-
Hindi-speaking people?

SHRI GOVINDAN NAIR (Kerala): My
question is addressed to Shri Chauhan. It
is true that more of Urdu and

THE DEPUTY CHAIRMAN: The
question should be about the subject
under discussion. You please put your
question.

SHRI GOVINDAN NAIR: My question
is: If the Hindi language is reorientated as
he wants it to be, will it not be more
difficult for the people in the Hindi-
speaking areas to understand it? It is true
that for people in the non-Hindi-"peaking
areas the form which he wants will be
helpful. But will the people in the Hindi-
speaking areas understand that type of
Hindi?
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SHRI A. B. VAJPAYEE: I object to the
word, "fanatics". Those Members of
Parliament who have been included in the
Central Advisory Committee cannot be
described as fanatics (Interruptions). No,
the hon. Member has no business to
describe them as fanatics.

(Interruptions'). No. no, I am sorry. I
challenge . . .

SHRIA. M. TARIQ: I stated .

SHRI A. B. VAJPAYEE: You cannot
repeat what people in the streets say.

THE DEPUTY CHAIRMAN: You can
put questions without using objectionable
words.

Sor it - -al- o2
8 2l & dody el
Sy b Al pae gy £ goka

S WM oresd Sy v By
WS 345, e 2y AL i PR\")

4[ 1 Hindi transliteration,
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Tue DEPUTY CHAIRMAN: Dr. Gopala

Reddi. Twelve minutes.

Dr. B. GOPALA REDDI: Madam Deputy
Chairman, while in a way I welcome this
discussion I am sorry we are discussing it in a
half-an-hour discussion. I wish we had longer
time so that other Members also could express
their views and we would have had a very
useful and profitable discussion.

SHRI LALJI PENDSE: (Maharashtra) : You
can arrange such a timetable.

(Interruptions.) Dr. B. GOPALA
REDDI: After all there are Members in this
House who have studied the bulletins very
carefully, who have attended one or two
meetings of the Advisory Committee which I
have recently appointed, and we would have
had the benefit of their advice also in this
matter.

THE DEPUTY CHAIRMAN: If that be so,
you can move a motion.

Dr. B. GOPALA REDDI: No, no, I have
no time.

THE DEPUTY CHAIRMAN: That is all

=

right.
Dr. B. GOPALA REDDI. It is for the
Minister  for  Parliamentary

f[ ] Hindi transliteration.
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Affairs. All T wish is that we had a fuller
discussion; that is what I want to say. Now it
is no pleasure for me to start my career as
Minister for Information a"d Broadcasting
with a big controversy like this; it is no
pleasure to me, and after all I am really sorry
that the Hindi papers, all of them, have been
attacking this policy, and I think it is mostly
on a misunderstanding. They have not un-
derstood what we wanted to do, and without
even waiting for the broadcasts to commence
from the st of July they have been attacking
right from the day I announced the intention to
change the policy, on the 29th of May, in the
other House. So, the whole of June they were
criticising without even waiting for the com-
mencement of the bulletins. They could have
waited for the bulletins; they could have*
studied the bulletins. They could have said:
"Why do you use this word? Why do you use
this word? Why do you not use this word?
Why do you not use this word?" Certainly, we
always welcome them; we are ready to receive
suggestions about it. And I am not doing the
writing business or the broadcasting business.
The Hindi-knowing people alone are doing it;
I mean, no Madrasi or no Bengali is doing it;
and all people who have been bred up in the
atmosphere of Hindi, who have made a name
for themselves as Hindi writers, they are doing
the translations, and not anybody else, while I
take full responsibility; after all the policy was
dictated by me but the actual working is being
done by Hindi people, Hindi writers who have
been in the All India Radio right all these
days, and no outsider has come for doing
some hybrid business, and all that.
(Interruptions.) Do not interrupt me please. |
have not interrupted you.

Discussion

Therefore, Madam, it is very unfortunate that
we have this controversy. Anyway, the
Committee has sat for two days last time and
today also we had a meeting, and perhaps
tomorrow or the day after tomorrow we will
meet. We are having very good sug-I gestions
from various people, and
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[Shri B. Gopala Reddi.] various
suggestions are being put forward and we
will certainly consider them, and in the
best spirit of simplification alone we will
try to direct the broadcasts, and it is never
our intention to exclude any word, to
boycott any word or to remove all the
easy Sanskrit words or the Hindi words
which arc currently used or currently
understood; I mean, it is not our policy at
all to boycott any word. Our policy has
been an all-inclusive on*; we want to
include  everything, = whatever  is
understood. Some people have
misunderstood me, even Mr. Vajpayee
has misunderstood me when 1 said
'Chandni Chowk'. After all, Chandni
Chowk is in the capital of India—do not
forget it. It is Delhi; it is the heart of
Delhi, and when I say Chandni Chowk.
Hindi, it means Delhi Hindi—Delhi, the
capital of India. I thought there was
nothing wrong in it. Therefore, I wanted
my Hindi broadcasts to be understood not
merely by Bihar and U.P. but by Delhi,
by Hariana, by all the Hindi-speaking
districts of Punjab, by Hima-cha!
Pradesh, Rajasthan and other places also.
Therefore, when 1 said 'Chandni Chowk'
it was not in any derisive spirit. I mean, it
is the capftal of India, Delhi. Chandni
Chowk means Delhi. And that language
which is commonly understood must be
the basis of Hindi broadcasts.

Moreover, Madam, All India Radio is
not a literary forum; I am not creating
literature here, more especially as far as the
news bulletins are concerned. I am not a
Sahitya Akademi; I am not a Hindi Sahitya
Sammelan, and all that. I am trying through
my news broadcasts to convey nnvs to
people from Patna, to Hima-chal Pradesh,
to Rajasthan and all those areas—firstly, to
Hindi-speaking areas and secondarily to
non-Hindi speaking areas also; and I must
make sure myself whether the broadcast
that is going out every day is being
understood, whether these broadcasts are
being understood by Hindi-speaking areas
first, and then i

[ RAJYA SABHA ]
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of course we will have to educate them—
the Madras man or the Andhra man or the
Bengali man; he must be educated to
learn that sort of Hindi which is being
spoken round about Delhi, and things like
that, and there is no use of learning some
Hindi which is not understood anywhere.
Suppose, if I begin to put Sanskrit words,
perhaps a Bengali or a Telugu man might
understand or a Malayalee might
understand, but what is the use of learning
that language which will not be
understood in Delhi when he' comes here
for any purpose, to the Supreme Court or
the Government of India? He must

understand some language which is
commonly used and  commonly
understood.

Therefore, I am not claiming any literary
standards and things like-that; I am not
creating any literary standards through my
news bulletins: There are other broadcasts;
suppose somebody is speaking about, say,
Tul-sidas Ramayana or Valmiki Rama-
yana, other Hindi poets and things like
that, they can use all their literary flavour,
elegance and style and things like that. But
I am trying to-communicate news to
people in a large area, I mean, to people
with different dialects hitherto, and I must
convey it in a language which is
approximate to the spoken word. I do not
want the style that is used in newspapers to
be used in the broadcasts. Unfortunately of
course the news bulletins are written first
and then read out, but I must make a
difference in news broadcasts which,
essentially, must approximate to the
spoken word and not to the literary style.
The literary people, suppose they are doing
translation work and all that, they are
always accustomed to a particular style.
What they write ii» newspapers, what they
write in magazines, in literary books and
all that, I do not want that language to be
used in comniunicating news to people. It
must be as though you are speaking to
some people in Aligarh or in Meerut or in
Delhi and Chandni Chowk. You should
suppose you are
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addressing a large number of pea-Bants
and workers and people like that. What is
the type of language which they
understand? That must be the type of
language. I do not want that it should be
vulgarised or anything of the sort. It must
be elegant. After all, it must conform to
the genius of the language, and things
like that, but it must be understood by all
those people; I mean, it is not merely
meant for the pandits. Madam, Pandits
can always read their daily newspapers,
evening  newspapers Oor  morning
newspapers. They can refer to their
dictionaries and things like that. But I am
trying to communicate news and world
news, to people who are not even literate.
They do not have newspapers. They
perhaps sometimes listen to the
community listening sets. They do not
have their own sets. Large numbers of
people go to the community listening sets
to hear the news broadcasts, and such
type of people must immediately
understand, or they do not understand at
all.

So, our criterion must be instant
comprehension and utmost intelligibility.
This is the only criterion and we do not
want to exclude any word. Sanskrit words
certainly are beautiful words, and even
Urdu words, and if they are in current use
they should not also be driven out. After
all we want to take all languages. That is
what the Constitution also says. While
that is so, why do you want to drive out
words which are commonly in use round
about Delhi or Meerut or any of the other
places? But Mr. Chauhan has accused me
of doing something  which is
unconstitutional. 1 would like to read
article 351 in this connection. Article 351
is very clear in this matter—

"It shall be the duty of the Union to
promote the spread of the Hindi language,
to develop it so that it may serve as a
medium of expression for all the elements
of the composite culture of India and t°
secure its enrichment by assimilit-ing
without interfering with its genious, the
forms, style and  ex-

[30 AUG. 1962]

4444,

pressions used in Hindustani and in the
other languages of India specified in the
Eighth Schedule, and by drawing,
wherever necessary or desirable, for its
vocabulary, primarily on Sanskrit and
secondarily on other languages."

Discussion

Sanskrit comes at the end of the article
but Hindustani comes higher up. And
then it must be:

"... the composite culture of India...to
secure its enrichment by assimilating
without interfering, with its genius, the
forms, style and. expressions used in
Hindustani..

= AqTaieg WEA : T F1 T
qr FfET ey wuwAw 7 |

DR. B. GOPALA REDDI: But what i it
that I am doing unconstitutional when I
am trying to adopt the spirit of article
351? Sanskrit is also there but Hindustani
is above Sanskrit there.

SHRI NAWAB SINGH CHAUHAN:
Without changing the genius of language.

DR. B. GOPALA REDDI: We are not
changing the genius of the language. If we
are changing it point out some mistakes,
we will accept it. If there are any
mistakes in any expression or idiom or

syntax or anything else, our Hindi
Translators will certainly accept it.
What is the  difficulty? If you take care to

study the news bulletins or things like
that, please give me your suggestions and
I shall pass on to them. They will be
benefited by all the suggestions. It is not as

if we want to exclude something. Our
policy has been all-inclusive also.
Moreover, it is not a literary forum. There

is difference  between other  broadcasts

and news broadca

sts. Therefore, I must be permitted to
bring it nearer the spoken word with the
object of utmost comprehension,  instant
comprehension, utmost intelligibility and
things like* that.
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[Dr. B. Gopala Reddy]

My friend, Mr. Vajpayee asked me, "Why is it
that you are trying to modify Hindi alone? Ar,
you doing it with English, Urdu and other langu-
ages also?" Unfortunately or fortunately, Hindi
alone had a change after independence. It is not
so with Bengali, it is not so with Tamil or other
languages. They have been going on with even
flow. Independence has not made any change.
The even flow of the languages was going on
before 1947 and even after Independence.
Unfortunately or fortunately for Hindi, after
1947 and after the adoption of article 351 in the
Constitution, suddenly it took a turn and they
began to say, "Well, now that article 351 is there
and the provision of Sanskrit and all that is
there, therefore, the entire expression, the entire
style of Hindi must undergo a change". That was
the attempt of the literary people over the
spoken Hindi. It may be good, I am not judging
it. So, Hindi has taken a turn like this. The
development of Hindi was not normal. It was
not allowed to go on in the I normal way.

SHRI SATYACHARAN:
Madam, ...

But,

DRr. B. GOPALA REDDI: I do not want to
be disturbed, Madam.

THE DEPUTY CHAIRMAN: And you
have no time also.

(Some Hon. Members stood up.)

THE DEPUTY CHAIRMAN: No questions
now. Dr. Gopala Reddi, will you please
finish?

Dr. B. GOPALA REDDI: If English is
difficult, it is meant for more educated people
and it can afford to be as it is. If the common
people do not understand English, they need
not listen to English broadcasts. But as far as
our Indian languages are concerned, they are
meant for the common people, for the Pandit
and for the peasant. Therefore, we have to lake
some steps to see that the langu-

[RAJYA SABHA]
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age is simplified. After all, if we have
committed some mistakes, we welcome any
suggestions from Mr. Vajpayee or Mr.
Chauhan or anybody else and we shall
certainly see to it that we do not repeat our
mistakes. But our intention is not to exclude
anything but to retain the genius of the
language and to see that a large number of
people understand it. Therefore, I want my
friend, Mr. Chauhan not to misunderstand
what is being done. We are not boycotting
anything. We are not doing some hybrid
business. We are not trying to do anything
like that. What is the pleasure to me if I spoil
Hindi like that? My only object is that it
should be understood by the people.

Madam, Mr. Chauhan has also said that we
are trying to remove everybody, that some
Advisers in the Advisory Committee have
been removed and all that. [ may tell him in
this connection .

THE DEPUTY CHAIRMAN: Mr. Gopala
Reddi, half an hour is over.

DRr. B. GOPALA REDDI: But we began at
5-10 p.M.

THE DEPUTY CHAIRMAN: It is more
than half an hour.

Dr. B. GOPALA REDDI: Oh, I see.
Anyhow, 1 may just tell this for the
information of the hon. Member that those
who were there 'for two terms, 5x2, {hat is,
ten years, their term has expired. And when I
put some other equally important people, have
I done anything wrong about it? I have not
prematurely terminated any term. I have not
terminated their term after two years or four
years. They have done for ten years and they
wanted to continue further. I thought I should
give some opportunity to other people to
come into the Advisory Committee. Is there
anything wrong about it? We have not done
anything deliberately. Nor have We sent out
any officer from All India Radio all because
he was fond of Hindi or because he was ac-
customed to previous Hindi. We have
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not done all that. Therefore, let us not
misunderstand the matter. What we are
trying to do is to have simplicity and if
there are any mistakes, certainly,
everybody is welcome to offer us
suggestions and we shall try to examine
them.

[RAJYA SABHA ]
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THE DEPUTY CHAIRMAN: The
House stands adjourned till 11 A.M.
tomorrow.

The House then adjourned at
fortyfive minutes past five of the
clock till eleven of the clock on
Friday, the 31st August, 1962.
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